NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 25/(MAH)/2016
MA No. 05/2017, 39/2017 &
507/2017
IA No. 64/65/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.12.2017

NAME OF THE PARTIES: Chandrasena Vishwas Patil
V/s.
Shah & Jain Construtions Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 & 244 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
28 it
Mx. HM.\h.E,. Doctor ,
P 5 ot
alw M ot (ot No | tol -
"L\w M- Crade Doné
(o ohovst VuenfL
Rz,‘;bdo)"v’
. Adv Afov W)
Sun |« Chovan pmﬁb@@(p ' §E/~
Rea ® 0|3

—Froeva Lamnbha AN, fas
] ORDER {PWPO&QC: R‘L}f’ M

06
IA No.64/2017, 65/2017 & MA 05/2017, 39/5})176& yﬁ’?ﬂ'ﬁ‘i;in\%P No.25/241,
242,244/NCLT/MB/MAH/2016

At request of the parties, list this matter on 19.1.2018.
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V.NALLASENAPATHY B.S. V. PRAKASH KUMAR
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